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CENTFAL ADMINISTFTI 	TRIBUNAL 

CALCUTTA BENCH 

T.A. 24 of 1996. 

( Co 14504 (W) / 84 ) 

Present : HON'BLE DR, B.C. SARMA, A0MINITRATIVE rEMBER, 

HON'BLE MR. D.PURKAYASTHA, JUDICIAL IIEMBER. 

S/Sri 

1. Joyprakash Narayen Choubay, 

2 Biawanath Choubey, 

Sankar Kr, Dan, 

Sankar Prasad Gupta, 

5 Supati Roy Choudhury, 

6, Santenu i1ajumdar, 

Petitioner9. 

Vr8•  

The Addi. Chief Electrical Engineer, 
E. Railway, Kanchrapara, 
Oist- 24 Pgs, 

The 01st. Controller of Stores, 
E. R].y, Halisahar, 
01st- 24 Pgs 

The 01st. Controller of Stores, 
E. Rly, Kanchrapara, 
24 Pgs 

The Workshop Par8onnei. Officer, 
E, Rly, Kanchrapara, 

The Chief Personnel Officer, 
E. Rly, Calcutta- 1, 

The Chief fech. Engineer, 
E. Rly, Calcutta- I. 

The Chief Workshoo Engineer, 
E. Rly,, Calcutta-i. 

The Chief Electrical Engineer, 
E. Rly, Ca1cutta4 

The Chief Controller of Stores, 
E, Rly, Calcutta-i. 

The Chief f1ater1ais Pnsger, 
E Rly, Calcutta-i. 

The General ianager, 
E. Rly, Calcutta- 1.. 

Contd.. ;P(2.. 



ZZ 

PpQB, 

 The Chairmen, 
Rly, 	Board, 
Rail Bhawan, New Delhi. 

 Union of 	India, 
through the Secretary, 
Ministry of Railways, 
Rail 	Bhawan, 	New Oe].hj. 

 Pradip Kr, 	Mondal, 
residing at 	I/ill & PO 	Alaipur, 
Djst.. Nadja, 

 Subrate 5harma, 
Viii- Harinagar, 
PD, Ran5ghat, 
Dist- Nadi, 

Respondents. 

For applicants : None, 

For respondents 	: 	Mr. P.K. Arora, 	Counsel. 

a 

Ordered on : 24,9,97, 

0 R DE R 

B.C.Serma, AM, 

When the matter was calle•d for the Second time today 

at 	47 p.m. none appears for the applicants. The applicants them- 
/after 

Selves were also not present in the court. We find that/the case 

was transferred from High Court in 1996, a notice was issued by 

the Registry by registered post on 22.4.1.997 on the applicant 

but we find that none appeared for the applicants on earlier 

3 conseeutive ocasioris. 	 I 

We are thus Satisfied that the applicsnts.areno'longer 

interested in pursuing the matter, The application is dismissed for 

default without pa5ing any order as to costs, Mr. Arorald. Counsel 

is p eset. for the respondents. 
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*P/K/C. 


